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(Passed)

MR. SPEAKER : Subject to correction,
the result* of the division is :

Ayes—316 ; Noes— 42

The Motion is carried by a majority of the
total membership of the House, and by a
majority of not less than two-thirds of the
Members present ard voting.

The Motion was adopted.

20.53 hrs.
SUSPENSION OF RULE 338

MR. SPEAKER : Now Shri P.V.
Narasimha Rao—item 23.

THE MINISTER OF HOME AFFAIRS
(SHRIP.V. NARASIMHA RAO) : I beg
to move

“That this House do suspend Rule
338 of the Rules of Procedure
apd Conduct of Business in Lok
Sabha in its application to the
motions for consideration and pass-
ing of the Constitution (Fifty-third
Amendment) Bill, 1984.”

MR. SPEAKER : The question is :

“That this House do suspend Rule
338 of the Rules of Procedure and
Conduct of Business in Lok Sabha in
its application to the motions for
consideration and passing of the
Constitution (Fifty-third Amend-
ment) Bill, 1984.”

The Motion was adopted.

20.55 hrs.

CONSTITUTION (FIFTY-THIRD)
AMENDMENT BILL

MR. SPEAKER : Now, Mr. Narasimha
Rao.

AUGUST 23, 1984

Constn. (53rd Amdt.) Biil 620
(Passed)

THE MINISTER OF HOME AFFAIRS
(SHRI P.V. NARASIMHA RAO) : I beg
to move :

““That the Bill further to amend the
Constitution of India, be taken into
consideration.”

MR. SPEAKER : Before 1 put the
motion for consideration to the vote of the
House, this being a constitutional amend-
ment, voting has to be by division. Let the
lobbies be cleared....

Lobbies have been cleared.
The question is :

““That the Bill further to amend the
Constitution of India, be taken into
consideration.”

The Lok Sabha divided :

Division No. 22] [21 brs.

AYES

Abbasi, Shri Kazi Jalil

Agarwal, Shri Satish

Ahmad, Shri Mohammad Asrar
Abmed, Begum Abida

Ahmed, Shri Gulsher

Ahmed, Shri Kamaluddin

Ajit Pratap Siogh, Shri

Alluri, Shri Subhash Chandra Bose
Anand Singh, Shri

Ankineedu, Shri M.

Ankineedu Prasada Rao, Shri P.
Ansari, Shri Z.R.

Anuragi, Shri Godil Prasad
Apnwar Abmad, Shri

*The following Members also recorded their votes :

AYES 1 Sarvashri Ramayan Rai, Hakam Singh and Mrityunjay Nayak ;

NOES : Prof, Ajit Kumar Mehta,



